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the Second Central Wage Board for
Cement Industry; ang

(b) when the final report of the
Wage Board is likely to be submitted
to Government? '

The Deputy Minister in the Minis-
try of Labour, Employment and Re-
habilitation (Shri Shahnawaz Khan):
(a) The Wage Board has not yet sub-
mitted its final report. Interim
recommendations of the Wage Board
are reported to have been implement-
ed fully.

(b) It, is not possible at this stage
to say precisely as to when the Wage
Board will be able to submit its
report, However, the Board is making
efforts to complete the work as ex-
peditiously as possible.
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P. & T. Workers Union
2155. Dr. Melkote: Will the Minis-

ter of Communications be pleased to
state:

(a) whether it is a fact that the
P. & T. Department would not grant





